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 [श्री  मूलचन्द  डागा]

 धकिया  जा  रहा  ही  ।  उनका  कहना  ही  कि  वह

 भी  6  साल  तक  कालेजों  में  पढ़ते  हाँ,  लेकिन

 पढ़ने  के  बाद  जब॑  हम  वैद्य  ,  डाक्टर  बनते  हँ  ता

 हमला  तनख्वाह  कम्पाउन्डर  से  भी  कम

 पिलती  हा.  ।  इसमेंਂ  उनमें  आक््रोश  ही  ।  आप

 कहते  हाँ  कि  आप  आयुर्वेद  का  प्रचार  करना

 चाहते  ही  ।  .  -

 MR.  CHAIRMAN:  Mr.  Daga  it  is  al-

 ready  3,30  p.m.  You  may  conliinue

 your  speech  on  Monday.  Now  the

 House  will  take  up  Private  Members’

 Business.

 15.30  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS

 BILLS  AND  RESOLUTIONS

 THIRTY-NINTH  REPORT

 SHRI  ४,  5.  MAHAJAN  =  (Jalsoun):
 Sir,  I  beg  to  move  the  following:—

 “That  this  House  do  agree  with
 the  Thirty-ninth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills  and

 Resolutions  presented  10,  the  Iicuse
 on  the  24th  March,  1932.”

 MR.  CHAIRMAN:  The  question  is:

 “That  this  House  do  agree  with
 the  Thirty-ninth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills
 and  Resolutions  presented  to  the
 House  on  the  24th  March,  1982.”

 The  motion  was  adopted.

 15.32  hrs.

 RESOLUTION  RE.  DRINKING

 WATER  FACILITIES  IN  RURAL
 AREAS

 MR.  CHAIRMAN:  Now,  the  House
 will  take  up  further  discussion  on  the
 Resolution  moved  by  Shri  Virdhi
 Chander  Jain  on  12th  March,  1982.
 Shri  Ram  Singh  Yadav  was  on  his
 legs.  He  hag  not  concluded  his  specch,
 He  may  continue  with  his  speech.

 SHRI  RAM  SINGH  YADAV  (AI-
 war):  Mr.  Chairman,  Sir,  while  sup-
 porting  the  Resolution  which  has  been
 moved  by  Shrj  Virdhi  Chand  Jain,  an
 hon.  Member  of  this  House,  I  will  sub-

 Rural  Arcas

 mit  tha,  water  is  one  of  the  basic

 amenities  of  human  life  without  which

 the  human  life  as  well  as  the  living

 beings,  the  plants  and  the  whole  of

 universe  cannot  survive,  Therefore,

 it  is  very  necessary  that  prime  im-

 portance  should  be  given  to  the  pro-

 blem  of  drinking  water  which  is  heing

 faced  aciually  by  the  people  cf  this

 eountry.

 Sir,  the  problem  with  which  the

 country  seized  is  quile  enormous  and

 moreover  contaminated  water  some-

 times  ig  also  one  of  the  causes  of

 spreading  so  imany  types  of  diseases,

 W.H.O.  hus  estimated  that  80  per  cent

 of  diseases  in  the  third  werld  could  be

 prevented  by  improved  water  and  suni-

 tation  and  these  diseases  have  been

 identified  ag  jaundive,  cholera,  guinea-

 worms,  ebc.

 Sir,  there  are  5.76  lakh  villages  in

 the  counlry  out  of  which  1.90  lakh

 villages  are  jhe  problem  villages  even

 today.  They  are  the  villages  where

 there  15  the  problem  of  drinking  water,
 These  problem  villagés  have  heen

 calegorised  jn  the  Sixth  Five  Year

 Plan  and  the  reasons  and  causes  of

 those  problem  villages  have  been  enu-

 merated  and  they  are:

 (i)  Where  no  assured  source  of

 drinking  water  exists  within

 a  reasonable  dislance:

 (ii)  Where  sources  of  water  sup-
 ply  suffer  from  epidemic
 disseases,  viz.,  cholera,  guinea

 worms,
 ete,

 (iil)  Where  water  suffers  from  ex-

 cess  salinity,  iron,  fluorides  er
 other  toxic  elements  hazar-
 dous  to  health;

 Sir,  keeping  in  view  ‘this  the  1.90  lakh

 villages  which  have  been  identified  ‘as
 problem  villages  necd  immediate

 drinking  water  supply  schemes.

 Now  the  question  is  this:  How  far  and
 to  what  extent  we  ‘shall  be  able  to
 meet  the  needs  of  the  country  in  this

 regard?  Fortunately  there  is  an  inter-
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 national  agency  which  is  knawn.  a8  In

 ternational  Crinking  water  Supply  and

 Sanitation  Decade  Agency.  This

 Agency  is  dealing  with  the  problem  of

 drinking  water  throughout  the  world.

 There  is  an  assurance  on  behalf  of

 that  agency  that  by  1990  the  whole

 universe  will  be  having  water  supply,

 that  is,  at  least  there  will  be  one

 source  of  supply  in  one  village  or  in

 one  localify.  I  would  like  te  refer  to

 the  actual  estimate.  What  are  the
 number  of  problem  villages  to  which
 we  ‘have  to  provide  drinking  water?
 I  will  enumerate  some  of  them:

 Rajasthan  24,000

 Madhya  Pradesh  28,081

 Assam  17,655

 Gujarat  6,718

 Himachal  10,245

 Kashmir  4,809

 Orissa  11,286

 U.P.  30,736

 W.  Bengal  27,306

 Delhi  (U.T.)  166

 Karnataka  1,000

 There  are  some  other  States  alsa.
 The  total  comes  to  1,90,000  problem
 villages.  Now  the  question  is  this:
 How  much  amount  is  provided  under
 the  6th  5  year  plan  for  drinking  water
 facility?  Only  Rs,  213.0  crores  is  there.
 under  the  6{,  5-year  plan.  The  ex-

 pectation  is  that  by  1990  we  shall  be
 able  to  provide  drinking  water  to  all

 villages,  With  these  meagre  resources
 how  would  it  be  passible  to  provide

 drinking  water  to  all  these  problem
 villages?  In  this  cennection  I  may

 refer  to  the  Pelhi  Gtatesman  which  in

 itg  issue  dated  15th  February,  1982

 Says  as  follows:—~

 “One  study  suggests  that  at  cur-

 rent  prices,  outlays  of  at  leas‘

 Rs.  1250  crores  a  year  will  be  needed

 for  the  next  20  years  to  provide
 adequate  drinking  water  and  sanita-

 tion  to  the  entire  pepulation.  Against
 ।  need,  accarding ta  anether  estimate
 af  Ra.  1500  crores,  during  the  Inter-

 nafflonal  Drinking  Water  Supply  and

 164.0  LS—12

 (Res.)

 Sanitation  Decade  1981-00),  ne

 more  than  Rs.  4,000  crores  will  be

 available  during  the  Sixth  plan.”

 So,  what  ।  wish  to  submit  is  this:

 This  International  Agency  will  he  able

 to,  give  only  Rs,  4,000  crares  for  our

 country.  With  this  amount  it  will  not

 be  possible  to  give  drinking  water

 facility  to  all  these  villages.  You  may
 calculate  the  total  amount  including
 the  amount  which  comes  in  the  next

 5  years  under  the  6th  6  year  plan,  and

 this  amount  coming  from  the  Interna-

 tional  Agency.  Even  if  you  take  the

 total  amaunt,  you  will  find,  this  total

 amount  js  not  sfficient  for  this  purpose.
 The  question  now  is  this:  How  can  we

 develop  an  agency  at  the  nafienal  level

 which  can  monitor  and  advice  an
 ‘technical  points  and  render  necssary

 assistance  so  that  pilot  projects  may
 be  prepared?  We  are  lacking  in  50

 many  things  in  the  country.  There  is
 no  infra-structure  available  in  the

 country  in  many  spheres,  we
 are  Jacking  in  technocrats.

 We  are  lacking  in  other  machinery
 which  is  needed  at  the  national  level.

 MR.  CHAIRMAN:  ।  may  inform  the

 hon,  Members  that  there  is  a  large
 number  of  hon.  Members’  names  in
 thelist  who  want  to  speak  on  the  sub-

 ject.  They  have  expressed  their

 desire.  Therefore,  Mr.  Ram  Singh
 Yadav,  I  would  request  you  to  con-

 clude  your  speech  within  two  to
 three  minutes.

 SHRI  RAM  SINGH  YADAV:  This  is
 an  important  subject.  If  necessary,
 the  time  of  the  House  may  be  extend-
 ed  fer  this.

 MR.  CHAIRMAN:  That  is  another
 matter.  But  प  may  tell  you  that  you
 have  already  taken  4  minutes  on  the

 Previous  day  and  faday  ahout  9
 minutes  you  Rave  already  taken,  You

 May  conclude  in  another  two  or  three
 minytes’  time.

 There  are  so  Many

 mamas  in  the  list  and  we  have  to  ac-
 commeodate  them.

 SHRI  RAM  SINGH  YADAV:  Now,
 coming  to  Rajasthan,  as  I  have  sub-
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 mitted  earlier  there  are  about  24,000
 villages  at  present  which  are  not

 having  drinking  water  facility.  The

 Problem  is  so  acute  that  in  so  many

 villages  in  Rajasthan,  the  drinking
 water  is  fetched  by  the  people  from  5
 or  6  miles  away  from  their  dwelling
 place  and  sometimes  even  10  miles

 away  from  their  place.  The  villages
 have  not  got  even  a  single  source  of

 drinking  water.  I  am  happy  to  say

 that  the  hon.  Minister  of  Parliament-

 ary  Affairs  and  Works  and  Housing
 Shri  Bhishma  Narain  Singh,  had

 issued  a  statement  in  which  Fe  had
 mentioned  that  the  State  Governments
 will  see  to  it  that  every  problem  vil-

 lage  shal]  have  at  least  one  source  of

 drinking  water  so  that  potable  water

 May  be  provided  to  the  residents  of

 the  locality  or  the  village.  He  also

 menioned  that  the  financial]  help  need-

 ed  for  the  purpose  will  be  made  avail-

 able  by  the  Government  of  India.  Sir,
 a  letter  10  this  effect  has  been  issued
 in  the  month  of  February,  1982  by  the

 Government  of  India.

 Now,  Sir,  although  the  Government

 of  India  is  taking  very  active  interest

 in  this  and  it  is  seized  of  the  enor-

 mous  problem  which  is  being  faced  by

 the  whole  country,  there  are  some  fac-

 tors  which  need  immediate  considera-

 Hioin  by  the  Ministry  concerned.  Here

 I  would  like  to  make  some  suggestions.

 Fiirst,  at  the  national  level  there

 should  be  a  Corporation  which  should

 be  named  as  “National  prinking  Water

 Supply  and  Sanitation  Corporationਂ
 and  the  functions  of  that  Corporafon
 should  be  that  it  should  see  to  it

 that  the  drinking  water  supply  is  made

 available  to  all  the  viliages  of  the

 country  and  special  projects  are  pre
 pared  for  those  greas  which  gre  desert

 areas,  which  are  hilly  areas,  etc,  The

 special  projects  should  be  prepared

 and  monitored  and  they  should  be
 rather  drafted  by  the  Government  of

 India  at  the  national  level  because  the

 States  would  not  be  in  a  possition  to

 cope  up  with  the  tremendous  problem

 during  all  this  period  of  34  or  35  years.

 My  second  suggestion  ig  that  the

 mecessary  fund  should  be  sought  from
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 the  International  Financial  Institutions
 or  the  Agencies  because  the  1equire-
 ment  of  fund  is  so  large  that  it  cannot
 be  met  at  the  national  level,  There-
 fore,  we  should  seek  the  help  of  the
 World  Bank  or  the  I.M.F.  or  other
 International  Agencies  like  the  UNDP
 or  whatever  may  be  so  that  these  spe-
 Cial  projects  for  providing  drinking
 water  to  the  villages,  may  be  financed
 at  the  International  Agency  level.
 The  most  important  point  js  that  even
 today,  we  do  not  have  any  sort  of

 machinery  at  the  national  level  -
 that  it  can  guide,  it  can  advise,  it  can

 prepare  and  it  can  monitor  those  pro-
 jects  which  are  necessary  for  the  pro-
 vision  of  drinking  water.  Therefore,
 Sir,  it  is  very  necessary  to  create  a
 cell  of  the  technocrats  having  speciali-
 sation  in  that  technology,  That  cell
 as  a  matter  of  fact  should  give  guia-
 ance,  advice  te  all  States  of  the  Union
 of  India.

 My  last  suggestion  is  that  in  those
 States  where  this  problem  is  acute
 and  the  financial  position  of  the  State
 is  tight,  as  for  example,  it  is  in  the
 case  of  the  State  of  Rajasthan,  which
 has  drawn  an  overdraft  of  rupees
 three  hundred  and  forty  crores,  in

 such  States  the  money  spent  on  the

 drinking  supply  schemes  should  be
 adjusted  against  the  Central  assist-
 ance  amount  and  the  _  overdraitt
 amount  should  be  written  off  so  far
 as  the  water  supply  scheme  is  con-
 cerned.

 Wiith  these  suggestions  I  submit  10
 the  Hon.  Minister  to  consider  all  these

 suggestions  and  see  that  the  drinking
 water  supply  facility  ।  provided  in  all
 the  villages,  At  last  one  source  of
 water  supply  should  be  provided  in

 each  village,  specially  in  the  desert
 and  the  hill  areas.
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 थे,  आज

 से  लाख,  हढ़  लाख  लोग  ही  रोजगार  मं  लगे

 हएह  |  वहां  के  लागों  को  अकाल  राहत  के

 कामों  मं  लगाया  जाय  आर  उनके  लिये  अनाज

 आर  जानवरों  के  लिय  की  घास  की  व्यवस्था  की

 जाय  ।  अगर  एसा  नहीं  हआ  ता  राजस्थान

 खाली .हा  जायगा  ।  इस  समय  जा  वहां  हालत

 Sadat  अपने  जीवन  मे  पहले  कभी  नहीं
 देखी  ।  इसलिए  आप  राजस्थान को  ज्यादा

 से  ज्यादा  पैसा  दो  कर  पीने  कां  पानी  उपलब्ध

 जानवर  जी  सकें  आर  राजस्थान  का  आगे  बढ़ा

 सके ं।

 SHRI  CHITTA  BASU  (Barasat)  :

 Sir,  I  rise  to  support  the  Resolution,
 moved  by  our  esteemed  friend,  Shri

 Virdhi  Chander  Jain.  The  Resolution
 stresses  the  need  to  Sanction  more

 money  for  projects  far  supply  of  water
 in  rural]  areas.

 So,  far  as  Government  is  concerned,
 it  does  not  lack  in  promising  or  holding
 out  promises.  In  regard  to  the  supply
 of  water  to  the  rural  masses,  the  pro-
 mises  of  the  Government  are  equally

 very  much  bright.  If  you  go  through
 the  history  of  planning  in  the  coun-

 try,  right  from  the  First  Plan  the  ne-

 cessity  for  the  supply  of  safe  drink-

 ing  water  to  the  rural  areas  has  been

 stressed.

 The  First  Plan  is  on  record  to  say
 that  “the  provision  of  such

 adequate
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 water  supply  is  a  basic  requirement
 and  should  receive  the  highest  pri-

 ority”.  This  is  how  the  First  Five

 Year  Plan  identified  the  problem  and

 they  also  assutéd  the  people  that  sufe

 drinking  water  would  be  supplied  by
 the  Government.  Now,  let  us  see  what

 has  been  the  actual  achievement.

 According  to  information  available
 from  the  Government,  even  today  there

 are  more  than  2  lakhs  problem  vil-

 lages  where  there  is  no  scope  for  sup-

 ply  of  drinking  water  in  the  wile

 country.

 Sir,  if  we  look  at  the  expenuiture
 incurred  during  the  last  5-year  period,
 we  would  find  that  only  Rs.  1,076

 crores  have  been  spent  both  by  the

 States  and  the  Centre  towards  the

 project  of  supplying  drinking  water

 to  rural  areas.  Of  course,  the  Gov-

 ernment  of  India  has  come  out  with
 the  promise  that  during  the  Sixth

 Five  Year  Plan  they  have  allocated  an

 amount  of  Rs.  2,700  crores  for  this

 project  and  by  1985  water  will  be

 supplieq  to  all  the  problems  villages
 and  there  shall  not  be  any  problem  of

 drinking  water  throughout  the  coun-

 try.  This  is  the  promise  held  out  by
 the  Government  upto  this  day.  My

 point  is  that  this  will  remain  in  a

 hoax.  The  infrastructural  arrange-
 ment  the  managerial  arrangement  and
 the  condition  of  the  finances  do  not

 hold  out  the  promise  that  »ven  this

 promise,  viz,  that  all  the  problem  vil-

 lages  would  be  covered  by  the  end  of

 1958  will  pe  retlised.  Sir,  the  num-
 ber  of  problem  villages,  as  ।  have  men.

 tioned,  was  1.93  lakhs  as  on  Ist  April
 1980.  During  the  year  1980-81  the
 Government  statisti¢s  say  that  only

 23,276  villages  wére  covered,  leavifig
 1.69  lakhs  of  villages,  roughly  1,70,000
 villages,  stil)  to  be  covered  during  the

 coming  three  years.  If  the  target  of
 the  Government  is  to  be  reached  then

 during  the  period  of  3  years  ffoin  now,
 1,70,000  villages  are  to  be  covered.

 This  is  the  magnitude  of  the  problesis.
 If  you  go  through  the  performante  of

 the  Government  for  the  last  three

 years.  you  would  find  that  in  1978-

 79,  20,920  villages  were  covered.  In
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 1979-80,  22,822  villages  were  covered.
 In  1980-81,  23,317  villages  were  cover-
 ed.  On  an  average  32,000  villages
 have  been  covered  in  a  year.  Now,
 you  have  got  the  problem  of  covering

 1,70,000  villages  and  so  you  are  to

 cover  more  than  58,000  villages  im  a

 year.  Therefore,  it  is  practically  im-

 possible  for  this  Government  to  cttait

 this  target  which  they  could  not  do
 so  during  the  last  fhree  dacades.

 Never  has  there  been  an  occasion  when

 they  have  been  able  to  cross  the  limit
 of  22,000  villages  a  year,  Now,  if

 they  are  willing  to  reach  the  target

 by  the  year  1985,  about  50,000  villages

 ought  tu  be  covered  actually.  The

 question  1  want  to  pose  to  the  hon,
 Minister  is  this:  Is  it  possible  for  them
 if  they  want  to  reach  the  carget  ?
 What  additional  arrangement  both

 managerial  and  financial,  have  they
 made  ?.  That  is  the  crux  of  the  aues-
 tian  which  the  hon.  Minister  should
 answer.

 Again  the  main  constraint  is  the
 constrain  of  funds.  The  Sixth  Five
 Year  Plan  allocated  Rs.  2,000  crores.
 Of  this  amount,  Rs.  1,400  crores  are  -

 the  States.  The  States  are  to  mobii-
 lise  Rs.  1400  crores  and  fhe  Centre
 will  give  an  amount  of  Rs.  600  cro¢es.

 Therefore,  the  entire  emphasis,  the
 Prospect  of  fhe  success  of  the  pro-
 gramme  rests  on  the  mobilisation  of
 the  funds.  About  Rs.  280  crores  a
 yeéur  "  to  be  shent  by  the  Stares  and
 Rs,  120  trores  by  the  Céntre  Trat  is
 the  preportion.  During  the  prst  year
 of  tag  Sixth  Five  Year  Plan  :.e.  in  the
 year  1980-81  the  Central  Governinent
 released  only  Rs.  64  crores  whereas
 they  were  to  release  Rs.  120  crores.

 Therefore,  thera  ig  a  gap  bétween  the
 amount  released  and  the  amount  to
 be  released.

 Lastly,  as  you  know  the  resources
 of  the  State  Governments  are  limitei
 and  in  elastic  whereasSthe  needs  of  the

 ’  Deople  of  the  States  are  elastic.  ‘They
 go  on  increasing,  In  a  State  like  that
 of  West  Bengal  there  ig  a  problem  of
 supply  of  drinking  water  to  the  vil-
 lages.  This  is  not  only  the  question
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 of  Rajasthan  alone.  Might  be,  the  pro-
 blem  ovér  there  is  acute,  the  problem
 of  hilly  areas  is  very  much  acute.
 There  is  no  doubt  about  it.  There
 should  be  special  consideration  for
 desert  and  hilly  areas.  But  on  the
 other  hand  the  question  remains  how
 much  money  or  fund  the  Central  Go-
 vermment  makes  available  to  the  Sta-
 tes.  The  States  as  I  have  mehtioned
 earlier  have  got  limited  resources.
 Most  of  the  States  cannot  provide  ade-

 quate  funds  for  the  implementation  of
 the  programme.  Now  the  Central  Go-

 vernment,  particularly  the  Finance

 Ministry  and  thé  Planning  ‘“fomm's-
 Sion  have  taken  the  view  that
 if  the  State  Governments  adopt
 deficit  financing  and  if  they
 over-drafts  of  the  Reserve  Bank
 of  India,  to  that  extent  the  plan
 allocation  will  be  reduced.  As  far
 as  Rajasthan  is  concerned  it  has  3

 heavy  Reserve  Bank  overdraft.  Natu-

 rally  the  Government,  the  Finance

 Ministry,  the  Planning  Commission  is
 inclined  to  take  the  position  that  un-
 less  the  ovérdraft  is  reduced  their

 Plan  allocation  will  be  reduced,  I  am
 not  mentioning  about  West  Bengal.  I  :

 am  mentioning  about  Rajasthan.  The
 Plan  allocation  in  Rajasthan  will  be
 reducéd  to  that  extent.  Even  when
 the  question  of  supply  of  safe  drink-
 ing  water  is  concétmed,  the  State  plans
 are  going  to  discuss  that.  The  whéle
 problems  ig  the  problem  of  liberal  at-
 titude,  a  pragmatic  attitude  of  the
 Central  Government  in  regard  to

 funding  or  financing  the  State  plan.
 Sympathetic  attitude  is  to  be  adopted
 by  the  Central  Government.  I  would,
 Wherefore,  urge  the  Central  Covern-

 ment,  if  they  are  interésted  to  imole-
 Ment  fhe  simple  project of  supplying

 ~

 the  minimum  needs  of  life  le.  drink-

 ing  wafer  to  the  people,  then  they  will
 have  to  recast  thelr  plan  and  they
 will  have  to  revise  their  attitude  to-

 wards  the  States.  It  is  a  sad  com-
 mentary  that  even  affer  the  six  plans,
 &@  vast  mass  of  our  country  is  being
 denied  the  right  to  drink  safe  water.
 Tt  should  go  as  a  shame  to  the  Co-
 vernment.  It  should  go  as  a  shame
 to  the  planned  economy.  It  should

 दिए  as  a  shame  towards  the  efficiency

 Drinking  Water  Facilities  CHAITRA  5,  1904  (SAKA)  in  Rural  Areas
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 of  the  Government.  Therefore,  I

 would  suggest  that  Government  should

 take  recast  their  entire  approach,  par-

 ticularly  in  regard  the  minimum  needs

 In  plan  outlay.
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 आ्रनिजेशन ने  एक  वी  ह  जिस  के

 अनुसार  बिहार  में  32  हजार  गांव  एस ह

 जा  प  जल  के  अभाव  से  ग्रसित  ह  ।  उन  की

 तक  समत्  नहीं  ही,  बालक  उनकी  हह

 दर  से  पीने  के  मय  पानी  लागा  पड़ता  हा।  ,

 1.6
 फि लॉ मीटर  की  दरी  तक  जाकर  पानी

 में  तो  यह  दूरी  इस  से  भी  ज्यादा  ह।  इस  युग

 में  हमार  यहां  कालरा  की  ममा  हाती

 @,  एन्सीफ्लाइट्स  आर  डायरिया  की

 बीमारी  हाती  ह  भार  इन  बीमारियों  से  लॉग

 हमार यहां  मरते  हाँ।
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 [श्रीमती  कृष्णा  साही]

 किया  था।  उन  का  कहना  ह  फि  हमार  यहां
 जा  समस्याग्रस्त  गांव  हाँ,  (जिन  प्रान्तों  का

 मन  अभी  नाम  ललिया  था,  उन  में  वैज्ञानिक

 वजह  से  जा  समस्या  थी,  वहँ  घटने  के  बजाय

 बढ़ती  चली  गईਂ  ।  उन्हें  जा  रिपार्ट  दी

 ही  माँ  उसकी  दा-चार  पंक्तियाँ  आपका  पढ़

 कर  सुनाना  चाहती  ह  -

 “As  it  goes  to  Bihar,  there  exists
 no  cell  or  organisation  for  methodi-

 cal  and  scientific  identification  of
 such  problem  villages.  The  whole
 issue  is  handled  in  a  casual  manner
 and  Blocks,  the  lowest  admimstra-
 tion  set  up,  have  to  tackle  the  pro-
 blem  where  the  distribution  and

 sinking  of  hand  pumps  becomes  a

 political  loot,  It  becomes  a  Mukhiya
 Raj.  Therefore  ,instead  of  ininimis-

 ing,  the  problem  aggravates  by  plac-
 ing  their  men  on  caste  or  party  in-

 terests  in  which  local  officers  play
 no  small  role.”

 सभापति  महोदय  ।  ।  बड़ो  अदब  के  साथ

 गांधी  के  20  सूत्री  कार्यक्रम  को  यह  अंग  ही,  .

 राष्ट्रीय  स्तर  पर  प्रोग्राम  चलाकर  हम  इस

 समस्या  का;  समाधान  करना  चाहते  हाँ  लेकिन

 न
 4

 a
 4

 “अ क

 43

 ।
 न

 ।

 हि

 क

 ।

 14  a,

 3

 ।

 थ
 -

 टिक

 द

 दे

 है

 द.

 -

 44

 ।

 थाह

 4

 ।

 3

 aa

 आर

 As

 ।

 ।

 परिणाम  ्य वर  L  ।

 in  Rural  Areas  (Res.)



 क

 व

 aa

 यह  ''योजना''  अखबार ही  आर  यहँ

 ‘During  the  Sixth  Five  Year  Plan,

 to  cover  the  maximum  number  of

 आपके  ।  लाख  90  हजार  गांव  बना  पानी

 fox  उन्होंने क्या  किया  मी

 (Res.)

 ।  क

 लाख

 Aga

 ans

 ।

 न

 4  4

 क

 लाख

 ह

 ्  खर्च

 3

 हम

 3

 al  a  +,
 हाँ  ?

 आप
 कहते  हाँ

 पानी  लरोग,  आपके  जा  प्रोग्राम्स  ह--

 1.  Drinking  Water  problems,

 2.  Rural  Water  Supply  Programme.

 3.  Minimum  Needs  Programme,
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 MR.  CHAIRMAN  :  We  are  now  at

 the  end  of  the  time  allotted.  Is  it

 the  pleasure  of  the  House  that  time

 should  be  extended  ?

 SHRI  HARISH  RAWAT  (Almora)  :

 Yes,  Sir.  Time  should  be  extended.

 in  Rural  Areas  382
 (Res.)

 HON.  MEMBERS:  Time  should  S
 extended.

 MR.  CHAIRMAN  :  All  right.  Time
 is  extended  till  545  for  the  time  be
 ing.

 SHRI  CHITTA  BASU  :  There  is
 another  important  reSolution  which
 should  also  be  taken  up.

 गांवों  के  आधार  पर  ही  केन्द्र  सरकार  से.  17

 साल  तक  मदद  नीति  रही ।  अभी
 रड  सरकार  ने  इस  बात  को

 कार  किया  ही  फि  राज  स्थान  मे  24,36  2

 44

 समस्या-ग्रस्त गां०  हाँ  ।  इस  प्रकार के  गलत

 आंकड़ों  के  कारण  राजस्थान  सरका  क  हानि

 पह  ची  ह  ।
 माँ  समरसता  ह  इन  गलत

 आंकडों के  कारण  ही.  विभिन्‍न  गदरा  मों
 “ठ

 द

 ह

 )  भ:  जाो

 ore

 ८

 *p  i 4,4  तर  कही  मै,  ह  ई  म  -

 करता  हू  ।  यह  बहत  आवश्यक  ही  कि  एक

 बार  सार  दोश  मों  पूरा  सर्वे  हो  जाएं और

 योॉजनाबदुध  तरीके  से  इस  समस्या  का  मिटाने

 का  प्रयास किया  जाए  ।

 पंद्रह-पाड़े  हकिलामीटर  से  -  लाने  के

 हर  राज  सुबह  परिवार  का  एक  सदस्य  जाएग

 आर  24  घंटो  के  बाद  पानी  लेकर  ला  भा  -
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 लिली

 नवम  आप  ने  इस

 समस्या  के  लिये  2007  करोड़
 रुपये  की

 इस  सम्बन्ध  मों  अनुसन्धान  होना  चाहिय

 जिसस  गांव  मं  बरसात  मं  जा  पानी  आता  ह

 उसका  पुरा  उपयोग  हो  सकेਂ  |

 इन  दादों  क॑  साथ  मो  श्री  जौन  साहब  के  इस
 प्रस्ताव  का  समर्थन  करता  हू  ।

 17.11  hrs.

 [SHRI  CHINTAMANY  FaNIGRAHI  in  the

 chair]
 SHRI  SATYASADHAN  CHAKRA-

 BORTY  (Calcutta  South)  Mr.

 Chairman,  Sir,  at  the  very  outset,  I

 would  thank  sincerely  Shri  Virdhi

 Chander,  Jain  for  introducing  this

 very  important  resolution  and  pro-

 viding  an  opportunity  to  us  to  discuss

 a  question  which.  to  my  view,  is  sup-

 remély  important.

 I  understand  that  in  Rajasthan
 mainly  the  probiem  is  of  water.  ।  have

 my  own  experience.  I  was  in  Jaise}-

 mer,  I  was  in  Jodhpur  and  I  saw  wiita

 my  own  eyes  how  in  the  distant  vil-

 lages  the  people  go  out  to  fetch  water.
 It  is  difficult  to  believe  that  a  family
 has  to  employ  one  male  or  femaie

 ।  only  to  fetch  drinking  water.  There

 is  not  only  the  problem  of  drinking

 water,  but  also  of  the  water  for  irri-

 gation.

 But  here  I  must  confine  myself  to

 the  problem  of  drinking  water.  So,  I

 support  the  contention  of  the  Hon.

 Member.  I  also  feel  that  he  has

 rightly  pointed  out  to  the  crux  of  the

 problem  that  there  should  be  more
 central  assistance  to  the  States.

 Sir,  you  know  that  under  tne  pre-
 sent  set  up,  because  of  the  division  of
 financial  powers,  the  State  Govern-
 ments  have  very  little  veasources.
 Our  Constitution  is  a  peculiar  one  in

 the  sense  that  most  of  the  welfare  ac-

 164.0  LS—10,
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 tivities  rest  with  the  State  Govern-

 ments—education,  health,  sanitation,

 provision  of  drinking  water  and  all

 that.  But  the  most  elastic  sources  of

 revenue  are  with  the  Central  Govern-
 ment.  The  Central  Government  is

 taking  away  the  financial  powers  of
 the  States  more  and  more.  Sometimes
 we  talk  of  West  Bengal,  but  this  is
 not  the  question  of  one  State  only.
 All  the  States  are  suffering  from  lack
 of  resources.  And  they  ought  to  im-

 plement  their  programmes  because
 you  know  that  the  State  Governments
 are  committed  to  the  veople  of  their

 respective  States  for  the  implementa-
 tion  of  the  programmes.  Therefore,
 they  have  got  to  come  to  the  Centre
 almost  as  a  beggar.  And  it  all  depends
 upon  the  Central  Government  whether
 it  will  extend  its  financial  assistance
 to  the  States  or  not,  Mr.  Chairman,
 Sir,  you  will  be  astonished  to  know
 that  some  of  the  rights  of  the  States
 to  raise  their  funds  have  airead,y  been
 curtailed.  You  know  that  the  major
 source  of  State  finance  is  saies-tax.

 Now,  moves  are  afoot  even  to  curtail
 that  power  of  the  States  so  thai  the
 State-Governments  remain  in  rerpe-
 tual  dependence  on  the  Centre.  ।  this
 connection  I  would  like  to  point  out
 one  statement  of  Shri  Ambedkar,  one
 of  the  makers  of  our  Constitution.  He
 Said  that  the  States  @ng  the  Centre  are

 partners.  The  States  are  not  depend-
 ent  either  financially  or  in  executive
 sphere  or  in  legislative  sphere  on  the
 Centre.  But  gradually  we  4ind  that
 these  powers  of  the  States  ire  being
 taken  away  by  Centre,  by  methods
 which  are  not  always  democratic.
 That  is  the  main  problem.

 And  when  we  discuss  the  question
 of  safe  drinking  water,  I  relate  one  ex-
 perience  of  mine.  Not  very  far  from
 Delhi,  we  have  quarries  near  Fazvida-
 bad.  50,000  people  work  in  the  quar-
 ries,  as  stone  crushers.  They  come
 from  Rajasthan,  Orissa,  Madhya  Pra-
 desh—Adivasis  and  Scheduled  Castes.
 And  it  is  only  15  Kms.  from  Delhi.

 There  you  will  find  that  they  are  not
 provided  with  either  tap  water  or  tube
 well  water;  the  rain  water  which  is
 stored  there,  is  shared  by  the  cattle
 and  human  beings,  together.  I:  is



 387  Drinking  Water  Facilities

 [Shri  Satyasadhan  Chakraborty]

 15  miles  from  Delhi.  Anyone  cen  0

 and  see  the  quarries.  Sometimes  we

 talk  of  our  progress.  We  are  one  of

 the  5  or  10  leading  industrial  coun-

 tries  of  the  world,  But  in  this  country.

 you  will  find  that  from  the  same

 stream,  cattle  and  human  beings  dvink

 water.

 In  India,  most  of  the  diseases  are

 water-borne.  And  our  children  gere

 raily  suffer  because  of  this  unsafe

 water.  One  of  the  civilized  conditions

 of  existence  is  safe  drinking  wéter.

 Unfortunately,  we  find  to-day  that

 most  of  the  villages  have  no  source  of

 sate  drinking  water,  either  modern  or

 conventional.

 We  talk  of  plans,  we  talk  of  50  many

 big  things;  but  what  affects  our  ordi-

 nary  people,  we  cannot  provide  them.

 I  urge  upon  the  hon.  Minister  to  seri-

 ously  think  about  this  matter.  I  re

 member  that.  during  the  Janata  re-

 gime—you  know  we  have  many  diller-

 ences  with  them,  but  we  are  one  in

 defending  democracy—thev  cid  two

 very  good  things,  one  of  whicn  was

 the  Food  for  Work  Programme.  This

 was  the  only  programme  after  Iide-

 pendence  where  the  most  exploited
 sections  of  the  peopie  were  getting

 something  directly  from  the  State.

 That  has  been  scrapped.  During  the

 Janata  regime,  they  also  emphasized
 this  drinking  water  problem.  They
 made  it  a  programme  to  ensure  that

 every  village  should  have  this  ¢rink-

 ing  water.  They  made  it  one  of  their

 major  points.  J.  want  that  ‘his  Go-
 vernment  shoulj  also  make  thix  one
 of  their  major  points.

 We  are  talking  about  so  many  big
 things,  but  people  want  food,  edice-

 tion,  primary  sanitary  conditions  and
 conditions  of  heaith.  But  wunfortuna-
 tely  most  of  our  people  are  unahi2  to

 get  them,  in  spite  of  so  much  of  our

 development.  In  the  cities,  we  see

 Multi-storeyed  buildings  and  5-Star

 hotels.  Asiad  is  also  there.  But  when
 we  go  to  the  village,  if  any  one  asks
 us  :  “What  has  Government  done  for
 me?’  we  have  no  answer.  In  my
 village,  I  have  no  school,  For  fuel,
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 I  am  still  to  depend  on  ।  firevood
 which  I  bring  from  the  forests;  anu
 for  drinking  water,  I  absolutely  de-~
 pend  on  what  Nature  has  nrovideu;
 and  when  Nature  has  not  grovided,  J

 absolutely  depend  on  luck.  So,  this
 is  the  conflict  which  we  find  jn  India.
 It  has  been  mentioned  in  this  Resoiu-
 tion  that  particularly  peop.e  in  ihe

 hilly  areas  and  desert  areas  aie  the
 worst  sufferers.  Sir.  I  know  tne  Siatc

 you  come  from,  and  I  have  also  travel-
 led  in  some  parts  of  your  State  where
 Adivasis  live.  ।  saw  there  that  there
 is  no  provision  for  safe  drinkipg
 water.  They  are  almost  living  in

 the  forest  in  the  primitive  condi-
 tions.  The  human  civilization  has
 marched  forward.  We  are  talking  of

 development  of  science  and  technolo-

 Ey  and  going  to  space,  but  here,  in

 India,  we  have  milliois  of  our  bro-
 thers  and  sisters  who  live  in  the  for-
 ests.  Completely  they  are  denied  even
 the  minimum  requirements  that  are

 necessary  for  civilized  existence,  You
 are  talking  of  doing  big  things.  You

 go  and  talk  of  big  things.  but  do  some

 thing,  not  very  big  programmes,  but
 this  simple  thing  for  our  common  peo-
 p-e,  the  people  who  are  paying  taxes.
 The  Government  is  getting  money  and
 the  money  is  coming  from  the  pesplic
 when  they  purchase  things.  When  a
 man  purchases  bidi  or  a  match  box
 or  cloth,  he  pays  the  Government
 some  money.  In  return,  what  are  you

 giving  him?

 Al]  the  investment,  all  your  empha-
 Sis  is  on  urban  areas,  on  urban  de-

 velopment.  The  villages,  the  rural
 areas  are  the  worst  exploited  areas.

 They  do  not  want  cars;  they  do  not

 want  all  luxurious  items.  They  wart
 food,  education  and  health.  Sn,  I

 would  request  the  Government  to  give
 a  serious  thought  to  it.  ‘This  is  a

 very  acute  problem.  If  you  go  through
 the  records,  you  will  fing  that  most
 of  the  diseases  in  most  of  ‘he:  villages
 which  the  péople  suffer  from  acre
 water-borne  diseases.  In  the  absence
 of  safe  drinking  water,  two  things  are
 eating  into  our  vitals.  One  is  the
 Mal-nutrition  and  another  is  not  geft-
 ting  safe  drinking  water.
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 So,  while  whoieheartedly  supporting
 this  resoJution,  requesting  the  House  to

 adopt  this  resolution  unanimously,  I
 would  request  the  Central  Govern-

 ment,  particularly  the  hon.  Minister  to

 Zive  a  serious  thought  to  it  and  ,see
 that  the  Central  Government  makes
 available  mur2  assistance  to  the  Sta-
 tes,

 There  are  multiple  agencies  for  do-

 ing  the  work;  they  should  have  one

 apex  body  so  that  afl  the  work  can  be

 coordinated.  Let  there  be  no  multiple
 agencies;  some  apex  body  should  be
 there  so  that  the  work  can  he  co-

 ordinated.  Whatever  you  spend  on

 this,  you  should  spend  in  a  well-plan-
 ned  manner.  I  think  the  LIC,  the
 commercial  banks  and  other  financial

 institutions,  Unit  Trust  can  also  make
 fund  available  for  this  important
 task,  that  is  making  safe  drinking
 water  available  to  all  the  villages,

 particularly  to  the  desert  areas  and
 hitl  areas

 शो  बाला  साहिब  विखी  पाटिल  (कोपरगांव) :
 माननीय  उपाध्यक्ष  म्हांदय  ,  जैन  साहबर  यह  जॉ

 बहत  धन्यवाद  दता।  ह  आर  बधाई  TT

 म

 एक  कहावत  हौ--
 water  water  everywhere;

 not  a  drop  toe  drink,

 आज  पर  दश  मं  पीने  के  पानी  का  जिक्र  हो

 रहा  हाँ
 ।

 दिनांक  31.3.80.  का  एक
 अतारांकित  प्रश्न  के  उत्तर  मों  बताया  गया  था

 कि  230700 के  लगभग  गांवों को  ऑफ-

 डंटााह  किया  गया  ही,  जिनका  अब

 wa  पीने  का  पनी  नहीं  किमला  ।  कह

 विकेट  ह  आर  गवर्नमेंट  को  कॉन्टक्ट  ह

 पक---

 “It  has  now  been  decided  that  the

 Government  of  India,  with  the  co-

 operation  of  the  various  Stale  Gov-

 ernments,  would  endeavour  with

 achieve  the  following  :

 (i)  100  per  cent  coverage  with

 water  supply  in  the  urban  areas;

 fii)  100  per  cent  coverage  with

 water  supply  in  the  rural  areas;

 Se  tae  कोशी

 1904  (SAKA)  in  Rural  Areas  390
 (Res.)

 (iii)  80  per  cent  of  the  urban  popu-

 lation  to  be  covered  with  either

 sewerage  system  or  stnitary

 toilets  connected  to  safe  dispo-

 Sal  systems;  and

 (iv)  25  per  cent  or  more  of  the

 population  to  be  covered  with

 sanitary  toilets  jin  the  rural

 areas.”

 That  means  -the  rural  areas,  where  the

 problem  is  more  acute  and  bad,  have

 been  given  the  lowest  priority.

 2  लाख  31  हजार  संख्या  उन  गावों  की  ही

 जहां  पीने  का  पानी  उपलब्ध  नहीं  ही  ।  तीन
 साल

 जां  बाकी  हाँ
 इस  यांजना  के  उन  में

 चुनाव  क्षेत्र  में  तीन  चार  सोचें  पहले

 किया  गया  ही  |
 कहा  पीने

 का
 पानी  नहं

 ही ।  दम
 साल

 से  वहां  सूरा  हा  ।
 वहाँ

 टकर

 aa  त भी पीने राब ह,  का पानी नहं सौीलानिटी उस
 में  ् _ ्

 और  इस  कारण  से  पानी  हाते  हुए  भी  वहां

 लाग  पानी  पी  नहीं  सकते  ह  |  जहां  डाउट
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 हल  नहीं  हो  सकेंगी।  आज  भी  महाराष्ट्र में

 हजारों  गांव  ह  जहां  तीन  साल  से  बराबर  पानी

 टकरा  से  सालों  फिया जा रहा ही। जा  रहा  Bt  वह

 ।  ।

 fe
 इस  का  को  यहां  उठा.  कर

 नन सदस्य  ने  बहत  अच्छा  काम  किया  ह  ।

 इस  प्रस्ताव  का  समर्थन  करता  है  ।

 MR.  DEPUTY-SPEAKER  :  Mr.
 Minister  will  intervene.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  WORKS  AND  HOUS-

 ING  (SHRI  BRAJAMOHAN  MOoO-

 HANTY):  Sir,  ।  am  very  much  thank-
 ful  to  the  mover  of  the  resolution  for

 the  reason  that  one  of  the  most  im-

 portant  problems  of  the  people  has

 been  brought  to  the  notice  of  the
 House.  I  am  also  grateful  to  the  hon.

 Members  who  have  participated  in  the

 debate  and  expressed  their  concern

 regarding  the  problem  of  drinking
 water  ind  more  particularly  in  rural

 areas.
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 At  the  outset,  I  want  to  assure  the

 House  that  the  Government  also  sha-

 res  their  concern.  But  I  would  rlace:
 before  the  House  the  magnitude  anu.

 the  dimension  of  the  problem  and  how

 the  Government  have  approached  it,

 to  solve  it,  during  the  course  of  suc—

 cessive  Plan  periods,

 In  the  year  1972.0  it  was  identined
 that  there  were  1,52,000  villages  in

 the  country  which  were  problem  vil-

 lages  and  it  was  decided  to  masse  a

 rangements  for  drinking  water  there-

 in.  Till  the  end  of  March,  1980  we  had

 covered  95,000  villages,  But  in  the

 Sixth  Five  Year  Plan  some  re-asses-

 sment  was  made  and  it  was  identified

 that  1.99  lakh  villages  were  problem

 villages.  By  the  end  of  the  Sixth

 Plan,  we  have  to  cover  those  villages.

 You  know  that  in  between  the  hon.

 Prime  Minister  has  placed  the  20-

 Point  Programme  before  the  ration.

 In  the  20-Point  Programme  it  has

 heen  assessed  and  identified  that  pre-
 blem  villages  are  2.31  lakhs.  That  is

 because,  on  account  of  drought  the
 State  Governments  could  identify
 some  more  villages  which  had  been
 left  out.  So,  they  should  be  inelnided,

 Taking  into  account  all  the  villages
 identified  by  the  States,  now  the  total
 number  is  -2.31  lakhs.

 SHRI  CHITTA  BASU:  So,  the  prcb-
 lem  is  bigger  now.

 SHRI  BRAJAMOHAN  MOHANTY:

 Definitely  bigger.  Therefore,  for

 your  appreciation  I  am  placing  the

 problem  before  the  House.  You  also
 know  that  Sixth  Plan  allocation  for

 drinking  water  supply  is  Ra.  2007

 crores.  It  must  be  compared  with
 Rs,  429  crores  which  were  allocated

 in  the  Fifth  Plan.  Out  of  Rs.  2007
 crores,  Rs,  1407  crores  are  to  be  dis-

 tributed  to  the  State  Governments

 after  negotiation  under  what  we  call,
 the  minimum  needs  programme,  Rs.
 600  crores  are  to  be  allocated  on  cer-

 tain  basis  for  accelerated  water  sun-

 ply  programme.  After  the  20-Point

 Programme  has  been  accepted  by  the
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 ‘Government  NDC  and  by  the’  Confe-
 rence  cf  the  Urban  Development
 Ministers  which  was  held  in  the  first

 ‘week  of  February  1982—It  is  being
 ‘considered  as  a  national  programme—
 ‘it  has  been  decided  that  we  have  to

 «over  2.31  lakh  villages  during  the

 Sixth  Plan  period.  For  that,  the  Go-

 vernment  of  India  is  conscious.  And

 ‘additional  resources  are  also  being
 :raised.

 For  the  information  of  the  hen.

 “Members,  I  am  placing  the  Resolution

 -of  the  Ministers’  level  conference  of

 all  the  State  Governments  and  Union

 Government.  ‘That  will  perhaps
 ‘throw  much  light  as  to  how  the  prob-
 ‘lem  is  being  tackled  not  only  by  the

 “Union  Government  but  also  by  the

 State  Governments  and  how  a  na-

 ‘tional  approach  has  been  given  to  it.

 So  far  as  the  devolution  of  federal

 finance  is  concerned,  I  would  not

 deal  with  that  point.  Mr.  Chakra-

 ‘borty  is  always  tempted  about  the  de-

 volution  of  central  finance.  But  this

 is  not  the  occasion  when  this  should

 “be  debated.

 We  are  all  concerned  with  this  pro-

 gramme.  Rural  water  supply  is  a

 State  subject  and  all  the  projects  are

 being  operated  by  the  State  Govern-

 ments,  So,  naturally,  in  the  course  of

 implementation  if  there  is  anywhere

 any  defect,  that  is  a  matter  to  be

 looked  after  by  the  State  Government.

 In  the  Ministerial  level  Conference,
 a  decision  was  taken  on  how  the  re-

 sources.  both  Central  and  State,  are  to.
 be  allocated.  a  set  of  guidelines  have

 ‘been  evolved  and  communicated  fo
 the  Chief  Ministers  and  all  the  State

 Governments ‘in  January  last.  These

 fuidelines  have  also  been  endorsed

 by  the  Ministerial  level  Conference
 held  in  New  Delhi.  Naturally,  it  is  a

 collective  responsibility  of  both  the

 Union  and  State  Governments.  I  can

 assure  the  House  that  the  Union  Gov-

 ernment  will  do  whatever  is  possible
 vith  their  resources,  because  the  ini-

 ‘tiative  itself  has  come  from  the  Frime

 Minister.  who  is  very  much  concerned
 about  the  supply  of  drinking  water  in
 the  rural  areas,  That  is  why  the
 -

 come  under  the

 (Res.)

 whole  problem  is  being  approached
 more  vigorously  and  efforts  are  being
 made  tu  tackle  the  problem.

 Another  problem  which  is  very
 much  agitating  the  members  is  the
 acute  drinking  water  supply  problem
 in  Rajasthan.  ‘The  hon,  Member,

 perhaps  the  mover  of  the  Resolution,
 referred  to  the  Sixth  Plan  document,
 where  it  has  been  said  that  those  vil-

 lages  where  the  provision  of  drinking
 water  js  costly  will  be  attended  to
 later  on.  My  submission  is  that  ap
 proach  of  the  Sixth  Plan  has  been

 changed  and  superseded  by  the  20-
 Point  Programme,  Now  we  have  to
 cover  all  the  problem  villages,  irres-

 pective  of  whether  it  is  costly,  it  is  a
 desert  or  hill  area,  before  the  end  of
 the  Sixth  Plan.

 So  far  as  Rajasthan  is  concerned,  if

 there  is  no  source  of  water  available

 within  a  radius  of  one  mile  or  upto
 a  peth  of  50  feet,  that  village  will

 category  of  problem
 and  Scarcity  villages.  As  such,  they
 will  be  provided  water  under  the

 State  Minimum  Needs  Programme
 and  the  Central  IRD.  programme.  So

 far  as  hilly  areas  are  concerned,  it

 has  been  decided  that  climb  down  or
 climb  up  of  100  metres  will  be  equal
 to  a  distance  of  one  mile.  Therefore,

 such  villages  will  also  come  under  the

 category  of  Problem  and  Scarcity  Vil-

 lages.

 For  the  Accelerated  Rural  Water

 Supply  Programme  during  1980-81  we

 gave  Rs.  559.10  lakhs.  In  1981-82  for
 the  same  scheme  we  have  given
 Rs.  1,435.42  lakhs.  Besides,  the  ad-
 vance  Plan  assistance  for  drought  re
 lief  approved  by  the  Central  Govern-
 ment  in  1980-81  was  Rs,  935  lakhs  and

 in  1981-82  it  is  Rs.  1,715.06  lakhs.  Be-
 sides,  we  have  assisted  them  with  36

 rigs.  Further,  tertain  externally  assi-
 sted  bilateral  projects  are  going  on.

 For  instance,  in  Rajasthan  a  water

 supply  and  sewerage  Project.  assiS-
 tel  by  the  World  Bank,  is  under  im-
 piementation.  An  agreement  with  the
 World  Bank  was  signed  in  June  1980.
 The  credit  closing  date  is  31st  Decem-
 ber  1985.  The  project  is  estimated  to
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 cost  about  Rs.  138.0  crores,  of  which

 the  World  Bank  credit  will  be  S  580
 million.  The  project  is  intended  to

 provide  safe  drinking  water  supply  in

 about  2000  villages  spread  over  10

 districts.

 Another  Project  is  also  about  to  be

 launched,  the  agreement  for  which  is

 to  be  signed  very  shortly.  In  Hima-

 chal  Pradesh  also  a  number  of  pro

 jects  have  been  taken  up  with  exter-

 nal  assistance.  The  whole  problem  is

 a  very  difficult  problem  and  it  requires
 the  cooperation  and  _  collective  effort
 of  all.  It  is  not  only  the  Government
 of  India  alone  or  the  State  Gcvern-

 ments  alone  that  can  solve  the  prob-
 lem.  So,  a  comprehensive  approach
 is  now  being  made  and  with

 your  cooperation—are  expecting  that
 we  would  solve  the  roblem  before  the

 end  of  Sixth  Plan,

 So  far  as  this  Resolution  is  concern-

 ed,  my  submission  is  that  it  need  not
 be  pressed  here,  rather  ।  would  oppose
 the  Resolution  because  it  is  not  reces-

 sary  in  the  background  of  the  situa-

 placed  before  the

 प्रस्ताव के  सम्बन्ध

 यादव  ,  श्री  दौलत  राम  सारण,  श्री  गिरधारी

 लाल  ब्यास,  श्री  चित्त  वसु,  श्रीमती  कण्णन
 साही,  श्री  मूलचन्द  डागा,  श्री.  रामेश्वर

 नीखरा,  श्री  वर्मा,  श्री  गहलोत,  श्री  चक्-

 प्रकट  किए  ह  तथा  सभी  ने  इसका.  समर्थन

 कया  ह  मन्त्री  महोदय  ने  माना  कि  छठी

 पंचवर्षीय  योजना  मं  सम्पूर्ण रूप  से.  इस

 in  Rural  Areas  (Res.)  wv 06

 सन्ट्ल  असिस्टन्  600.0  करोड़  ही  ।  इस,

 राशी  से  आप  इस  समस्या  का  हल  कर  सकेंगे

 मंत्री  महोदय  ने  योजना  में  इस  समस्या  के

 समाधान के  लिलए  2007.0  करोड  रुपये  का.

 श  श  श

 पक  qe:  35
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 चाहिये  ।  मों  चाहता  प  कि  सन्ट्ल  गवर्नर-

 He  इन  दानों  को  भी  उस  स्कीम  में  शामिल
 कर  ।  वह  इलाकों.  थार के  डजर्टी  का

 भयंकर  इलाको  ही  जिस  को  तरफ  राजस्थान

 सरकार  ध्यान  नहीं दो  रही
 ह.

 ।  क्या

 केन्द्रीय  सरकार  इन  दानों  जिलों  काे  गनर
 कन्ट्रीज से मदद दिला से  मदद  दिला.  कर  वहां के  गांवों
 की  समस्या का  हल  .  करनी ?  मुझे

 विश्वास  नहीं  हा
 पा.

 रहा  ह  कि  आप
 किस

 तरह  से  छठी  पंच,  विषय  योजना  मं  हमार
 पानी की  समस्या

 eq  सन्तोष  प्रद  नहीं  ही
 ।

 चाहिये  ता  यह  था
 क

 इस  समस्या पर  पार्लियामेंट  अफार्स
 मिनिस्टर  श्री

 भीष्म  नारायण  सिंह,
 जो

 क  लिस्टर  इस  -महत्वपूर्ण  समस्या
 के

 condition  of  toiling  masses  (Res.)

 गया ही  ।  इस  लिये  मं  केन्द्रीय  सरकार  से

 अनुसार  करता  हू  कि  वह  छठी  पंच  वही  य

 योजना  में  इस  समस्या  के  हल  के  लियी  विशेष

 ध्यान  दो  ।  माँ  सन्टल  गवर्नमेंट  से  निवेदन

 करना  चाहता  हू.  कि  इस  न्यूनतम  आवश्यकता
 प्राथमिक  आवद्यकंता  ह,प्ति वह कर 11 वह  करों  ।

 MR.  DEPUTY-SPEAKER:  Do  you

 want  to  withdraw  the  Resolution  on

 the  reply  given  by  the  Minister?

 SHRI  VIRDHI  CHANDER  JAIN:  I

 will  have  to  withdraw,  Sir.

 MR.  DEPUTY-SPEAKER:  Is  it  the

 pleasure  of  the  House  that  the  Resclu-

 tion  moved  by.  Shri  Virdhi  Chander

 Jain  be  withdrawn?

 The  Resolution  was,  by  leave,  with-

 drawn.

 17.51  hrs.

 RESOLUTION  RE,  CONTINUOUS
 RISE  IN  PRICES  OF  ESSENTIAL
 COMMODITIES  AND  NEED  FOR

 TAKING  .STEPS  TO  AMELIORATE
 CONDITION  OF  TOILING  MASSES

 SHRI  K.  A.  RAJAN  (Trichur):  I  beg
 to  move:

 “This  House  notes  with  grave
 concern  the  continuous  and  un-

 cheked  rise  in  price  of  essential

 commodities  and  consequent  deterio-
 ration  in  the  living  and  working
 conditions  of  all  toiling  people  ana

 the  measures  taken  against  the

 trade  union  rights  and  liberties  of
 workers  and  calls  upon  the  Gov-
 ernment  to  take  effective  steps  to

 ameliorate  the  condition  of  the  toil-

 ing  masses.”

 Sir,  my  Resolution  is  quite  explicit
 and  clear  we  are  very  much  con-

 cerned  and  the  whole  country  is  very
 much  concerned  regarding  the  rise  in

 prices  of  essential  commodities.  The
 House  had  so  many  occasions  to  dis-
 cuss  ‘those  issues  on  various  items
 which  have  been  jntroduced  in  this
 House.  If  at  all  any  difference  is
 there.  anv  controversy  is  there,  on

 the  question  of  rise  in  prices,  the  only
 controversy  13  on  the  temyo  and  the

 rate  of  increase  of  prices  of  essential

 commodities.
 .  Sir,  in  the.last  so  many  years,  we

 are  experiencing  this  phenomenon  in


